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CP No. 40/ND/2016

Advocate Sh. Anand Shrivastava proxy for petitioner counsel. Advocate Sh.
Mukesh Sukhija. None for the respondent. in fact, there is no proper representation

from the respondent side since previous hearing dated 09.11.2017.
Therefore, the case is fixed for the final argument.

The matter be listed on 10" January, 2018.
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